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D ated  J*l!?J™L..

R egistra tion  N o ......

........................................................... .A pplicant (s)

mi
.

6 /V/ Inar) HoSl ^  /

VERSUS

■ R espondent (s)

A copy ofthe ORDER ....passed by the Hon‘ble
Tribunal in the above mentioned case is forwarded herewith for necessary action.

To,

Deputy Registrar (J)

1 2 o 1 0 * 2 0 0 4

N one f o r  t h e  a p p l i c a n t .

T he a p p l i c a n t  i n  OA N o . 43 0 / 2 0 0 2  h a s  f i l e d  t h i s
CCP Wo. 8 1 / 2 0 0 4  f o r  n o n - c o m p l i a n c e  o f  t h e  d i r e c t i o n
g i v e n  XX o n  2 4 t h  J u n e#  2 0 0 4  i n  t h e  a f o r e s a i d  OA. I t  i s
s e e n  f r o m  t h e  ju d g m e n t  t h a t  t h e  T r i b u n a l  h a s  g i v e n  t h e

d i r e c t i o n  o n  2 4 t h  J u n e*  20 04 ana no t i m e  i s  g i v e n  t o

im p le m e n t  t h e  d i r e c t i o n .  l^orraally  i f  no t i m e  fr a ir e  i s

^ ^ ' niS{r3//iven  s i x  n o n t h s  a r e  c o n s i d e r e d  t o  b e  g r a n t e d  f o r  t h e  J jsOTK. <?\
c p l W t e n t e t i o n  o f  t h e  d i r e c t i o n .  I n  t h i s  c a s e  t h e  s i x

I l ir a s  a r e  n o t  y e t  o v e r .  H e n c e ,  t h e  CCP i s  p r e m a tu r e  
. &

(A .S .

l i a b l e  t o  b e  d i s m i s s e d .  A c c o r d i n g l y ,  t h e  CCP

dismissed as preirature.
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